ri TEM NO. 3 COURT NO. 1 SECTI ON Xl

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

A6 in CVIL APPEAL NO 2842 OF 2005

U. P. PUBLI C SERVI CE COW SSI ON & ORS. Appel I ant (s)
VERSUS
RAJEEV KUVAR BANSAL Respondent ( s)

(Wth appln(s) for early hearing and office report )

Dat e: 04/04/2008 This Appln. was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE AFTAB ALAM

For Appellant(s) M. Shail Kumar Dwi vedi, AAG
Ms. Vandana M shra, Adv.
M s. Vi bha Dwi vedi, Adv.

For Respondent(s)1 M . Chandra Shekhar, Adv.
M. Sanj ay K. Tyagi, Adv.
M . Saur abh Upadhyay, Adv.
M. S. K Verma, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st the appeal during second part of summrer vacation.

Application for early hearing is disposed of.

(G V. Ranana) (Veera Ver )
Court Master Court Master



